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scholarships for Indian .1ationdls for 
postgraduate study and ~  in 
Japan, to promote cor,jial cultural 
relations between India and Japan. 
Our policy is to utilise s:.Ich offers 
which are made by friendlY fore;gn 
CQuntries. The result Of this has 
been that one or two scholars Ihave 
been going to Japan and that is how 
this misconception has arisen of what 
appeared in the newspapers. 
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on and NatRral Gas Commissioa 
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r Shri Bishwanath Roy: Shri Rameshwar Tantia: 
I Shrimati Reuuka Barkataki: 

-219. i Shri Bhagwat Jha Azad· 
I Shri Surendra Pal Smih: 
L Shri D.  D. Puri: 

Will the Minister of Petroleum and 
Chemicals be pleased to dt4te: 

(a) whether it is a fact that Oil 
and Natural Gas Commission is plan-
ning to shift its headquart,ers from 
Dehra Dun to Faridabad (near 
Delhi); and 

(b) if so, the reasons therefor? 

The Minister 
Chemicals (Shri 
(a) No, Sir, 

of Petroleum and 
Humayun Kabir): 

(b) Does not arise, 

Shri Bishwanath Roy: In ',iew of 
the fact that the activities of the 
Commission have been g0iug on in 
different distant parts of the cuuntry, 
may I know whether there ~ any 
proposal before Government for 
selecting any other central place for 
the office of the Commission? 

Shri Hnmayun Kabir: No, Sir; as I 
have said the Commission has :ettled 
there and it is going to stay there, 

Statute 01 Swami Vivekaaanda 

f 

r Shri P R. Chakraverti: , Shrl C. K. Bhattacharyya: 
Shri Sidheshwar Prasad· 

-220. ~ Shri D.  D. Puri: . 

lShrl Vishwa Natb Pandey: Shri Balgovlnd Verma: 

Will the Minister ~  Education be 
pleased to state: 

(a) whether his attention has been 
drawn to the proposal to erect a 
statue of Swami Vivekananda on the 
Vivekananda rock in Madras by the 
Vivekananda Centenary Celebration 
Committee; and 

(b) if so, the reactions ~  Govern-
ment thereto? 

The MinIster of Education (Shrl 
M. C. Chagla): (a) Yes, Sir, 

(b) It is for tb.e Government of 
Madras to dedde whether the elec-
tion of the statue of Swami Viveka-
nand a at the Vivekananda rock 
!ihould be permitted, 

Shri P. R. Chakraverti: Is it not a 
fact that the Devaswam Board 
directly administered by the ~

ernment of Madras gave pertllisSlOn 
to set up the statue and also a foot-
bridge? 

Shrl M. C. Chagla: As I "aid, it is 
entirely a matter for the State of 
Madras, and I do 110t t:link we 
should interfere with their disc!'ction 
or with any decision they may arrive 
at, 

Shri P. R Chakraverti: Is it nut a 
fact that a 'board was set up there 
and it was then remond by some 
fishermen on certain objectionable 
grounds'! May I know what steps 
Government took to see that tlbis was 
set right? 

Shri M. C. Chagla: Government of 
Madras? 

Shri P. R. Chakraverti: Yes, under 
the advice and direction or this Min-
istry. 
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Mr. Speaker: The same answer is 
to be repeated 1lhen. 

Shri Ranga: Why should it be 
treated as a matter entirely for the 
State Government, in view of the 
fact that Swami Vivekananda is ail 
all-India personality and .he whole 
Of India is interested in this matter? 
Surely the Government of India can-
not o ~ itself from all respon-
sibility with regard to this matter. 

Mr. Speaker: The!lOn. Member 
must realise that the 3tatue was being 
put there in the State itself. 

Shri Ranga: Are we to understand 
that the Madras Government has 
raised any objectiOn to this and, jf 
80, what is the view of th:s Govern-
ment in regard to this matter? We 
do not know anything about it. We 
were not told that the Madras Gov-
ernment is not in lavour ot raising 
the statue. 

Shri Bade: The Madras Govern-
ment referred the matter to J"lC Cen-
tral Government. 

Mr. Speaker: This ql1estion can 
.arise whether it was referred to ti,e 
Central Government. 

Shrl Bade: Yes, Sir. 

Mr. Speaker: He I:nows much 
more than any Government, but the 
difficulty is even when IW j. not le-
quired to do so, he is thruwing :Jut 
all that knowledge. Was dny refer-
enCe made? 

Shri M. C. Chagla: I do not think 
any formal reference has been made 
to the Central GovNnmcnt. 

Shrimati Renu Chakravartty: What 
were the reasons adduced by the 
Government of Madras for o Jj . ~ 

or refusing permission to set UP this 
statue on the rock? Was it purely 
due to ""fety for the statue or any 
other reason? 

Shri M. C. Chagla: If the han. 
Member wants an answer to that, we 
will get the proper answer from the 
Government of Madras, But, is it 
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really fair for us here to question the 
discretion of the Government of 
Madras? 

~. Speaker: The han. Member 
wants to know whether the Central 
Government has that information as 
\0 wlhat were the grounds on which 
they have rejected it? 

Shri M. C. Chagla: Officially, Sir, 
we have no information. 

Shri Hari Vishnu Kamath: HlI3 the 
hon. Minister's predecessor in Office, 
wIho is now seated on his right .  .  . 

Mr. Speaker: He may be seated to 
his right, left or in ihe front. 

8hri IIari Vishnu Kamath: Hu be 
been correctly reported'in the PreSll 
as having expressed some sort of op-
position to the erection of Swami 
Vivekananda's statUe on the historic 
rock at Kany"kumari; i so, on what 
grounds was his opposition based? 

The Minister of Petroleum anti 
Chemicals (SUi Ilumayun Kabir): 
Sir, may I answer that question? 

Mr. Speaker: Yes. 

Shri Humayun Kabir: lam in _ 
way thankful that the han. Member 
has raised this question, because I 
know a great deal of uninformed and 
some ill-advised talk on this matter 
has been going on. This matter doci 
not concern the Government of India 
and Itl1Je Government Of India 'have 
nothing to do with it. No official ad-
vice was ever asked far from Us and 
no official advice was ever given. 
About the question of the be-:lllty of 
the place, that is an entir0ly different 
matter within the jurisdiction of the 
Government of Madras to decide on 
any consideration they like. We have 
no standing on that matter. 

Shr\ Hari Vishnu Y..amath: Sir, I 
rise to a point of order. My questiOlI 
was whether he expressed, as report-
ed in the papers, some oppositiOn to 
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the erection of the statue on the his· 
toric rock at Kanyakumari; if 00, on 
what ground'ls was thatbpposition 
based? 

Shri M. C. Chagla: Even a Ministe:r 
Is entitled to have his own personal, 
Individual views. 

Shri Hari Vishnu Kamath: I can 
also have my views as you can have. 
I want to know on what grounds was 
his opposition based? 

Shrl Humayun Kablr: I have said 
that there is no question of any o ~ 

position from me. Therefore, rtihat 
question does not arise. 

Shri Hem Barua: TLere is same con· 
tradiction. 

Mr. Speaker: Order, order-Dr. 
Aney. 

Dr. M. S. Aney: May I know whe-
ther that particular rock is not in-
cluded among the sites protected by 
the Archaeological Department? 

8hri HumaYUn Kabir: Not to my 
knowledge. 

Dr. M. S. Aney: Will they do that 
now? 

Shri M. C. Chagla: We will canside:r 
t1hat suggestion. 

Shri K. C. Pant: May I know ~ 

tiler this Vivekananda Centenary 
Celebration Committee is an official 
committee or a private committee? 

8hri M. C. Chagla: It is a non· 
official committee. 
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[(a) No, Sir. The eleventh meet-
ing of the National Council for Rura} 
Higher Education was ,held in New 
Delhi on 20th September, 1963. 

(b) A statement is laid on the Table' 
of the House. [Placed in Library. See 
No. LT-1938163]. 

(c) The recommendations are unde .. 
consideration. ] 
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